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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

O. A. No. 106/2022 with OA No. 9/2023 and OA No. 10/2023

In re: In The Matter of Challenging of CRZ Notification, 2019
issued by the Ministry of Environment Forest and Climate

Change (MoEF&CC), Government of India

Affidavit on behalf of Respondent No. 15, in OA No. 106/2022 and
Respondent No. 14 in OA No. 09/2023 and in OA No. 10/2023, by the
Member Secretary, Puducherry Coastal Zone Management Authority
(PCZMA) in compliance of order dated 24.04.2025 of this tribunal.

I, Yasam Lakshmi Narayana Reddy, S/o Late Shri Yasam Veera Reddy,
(Hindu) aged 53 years, working as Special Secretary-cum-Director
(DSTE)/Member Secretary in the Puducherry Coastal Zone
Management Authority (PCZMA) with office at 3" Floor, PHB
Building, Anna Nagar, Puducherry do hereby solemnly affirm and

sincerely state as follows based on the official records that is placed

before me:
PUDUCHERRY COASTAL 20+~
MANAGEMENT AUTHORIT
PUDUCHERRY
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1) I respectfully submit that,1p£'sg12status report is being filed in
compliance to the order dated 24.04.2025 of this Hon’ble Tribunal.

2) 1 respectfully submit that, the Ministry of Environment, Forest and
Climate Change (MoEF&CC), Government of India, in exercise of its
powers under the Environment (Protection) Act, 1986, has issued the
Coastal Regulation Zone (CRZ) Notification, 1991, and subsequently
issued a revised Coastal Regulation Zone Notification, 2011 on

06.01.2011.

3) I respectfully submit that, CRZ Notification, 2019 issued by
MoEF&CC. Gol vide dated 18.01.2019 superseded the earlier CRZ
CRZ Notification, and introduced several key changes in comparison
to the earlier CRZ Notification, 2011. One of the significant changes
is the reclassification within CRZ-III areas into CRZ-III A and CRZ-
[T B, wherein the No Development Zone (NDZ) has been reduced
from 200 meters to 50 meters for densely populated rural areas (CRZ-
III A) with a population density of more than 2161 persons per sq.km.,
while retaining 200 metefs for CRZ-III B. The Notification, 2019
promotes ease of doing business by allowing increased Floor Space
Index (FSI) in urban areas as per current local town planning norms,

unlike the 2011 Notification which had restricted FSI norms.

g (J
PUDUCHERRY COASTA

MANAGEMENT AUTHORITY
PUDUCHERRY
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4) 1 respectfully submit that, as per the CRZ Notification, 2011, the
Department of Science, Technology and Environment has prepared
the Coastal Zone Management Plan (CZMP) and the same was
approved by MoEF&CC on 24.10.2018.

5) I respectfully submit that, for the purpose of implementation and
enforcement of the provisions of CRZ Notification, 2019 and
compliance to the conditions stipulated thereunder, the powers either
original or delegated as per the Environment (Protection) Act, 1986
with the MOoEF, State Governments or the Union Territory
Administration, National Coastal Zone Management Authority

(NCZMA) and State Coastal Zone Management Authority (SCZMA).

6) Irespectfully submit that, the State Government or the Union Territory
CZMAs shall primarily be responsible for enforcing and monitoring
of this notification and to assist in this task, the State Government and
the Union territory shall constitute district level Committees under the
Chairmanship of the District Magistrate concerned containing at least
three representatives of local traditional coastal communities

especially fisher folk.

7) Trespectfully submit that, the as far as CZMPs are concerned, PCZMA
Government of Puducherry (GoP) has diligently taken measures for
revision of CZMP for the U.T. of Puducherry as per CRZ Notification,
2019. The UT of Puducherry consists of two Districts i.e., Puducherry

(encompassing Puducherry, Mahe and Yanam regions) and Karaikal.

Page No : 3
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8) I respectfully submit that, the task of preparation of CZMP for as per

9)

10)

the CRZ Notification, 2019 was assigned to the National Centre for
Sustainable Coastal Management (NCSCM), MoEF&CC, Chennai.

I respectfully submit that, after following the due procedures laid
down under the CRZ Notification, 2019, and CZMP guideline, Public
Consultation for draft CZMP were proposed in all the four regions
with the approval from the District Magistrate-cum-District
Collector(s) of Puducherry and Karaikal Districts.

I respectfully submit that, the public consultations for Puducherry was
proposed on 15.03.2023, Karaikal on 21.03.2023, Mahe on
24.03.2023 and for Yanam on 12.04.2023. The public consultations
for Mahe and Yanam regions were conducted on 24.03.2023 and
12.04.2023 respectively as per schedule. Public hearing for
Puducherry and Karaikal were postponed for administrative reasons.
Annexure — I

11) I respectfully submit that, the CZMPs for Puducherry and

Karaikal regions were received and public hearing on draft CZMP
for Puducherry and Karaikal regions were scheduled on 22.05.2024
and 23.05.2025 respectively. The Public hearing for Puducherry and
Karaikal regions were postponed based on the direction of Hon’ble

NGT, Chennai in OA No. 171/2024 to further details. Annexure —II

MANAGEMENT AUTHOR TY
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I respectfully submit that, the updated CZMP were scheduled for
Public hearing at Puducherry and Karaikal on 06.11.2024 and
07.11.2024 respectively. Meanwhile, new OA No. 283 of 2024 was
filed against the conduct of public hearing on CZMP for Puducherry
and Karaikal. Accordingly, the Hon’ble Tribunal (SZ) has issued an
order on 05.11.2024 imposing stay for the conduct of the public
hearing in Puducherry and Karaikal until further orders from the
Tribunal. Once stay is vacated by NGT (SZ) the Public hearing for
Puducherry and Karaikal will be conducted and CZMP will be
forwarded to MoEF& CC for approval. Annexure — I

I respectfully submit that, the CRZ Notification, is the decentralization
of decision-making, with State Coastal Zone Management Authorities
(SCZMAs) empowered to clear proposals in CRZ-II and CRZ-IIT
zones, expediting approvals while ensuring compliance with

environmental safeguards.

I respectfully submit that, the CRZ Notification, 2019 reflects the
notifications commitment to biodiversity conservation by protecting
and conserving ecosystems such as Mangroves, coral reefs, sand
dunes, and turtle nesting sites. Simultaneously, it enhances disaster
resilience through hazard line mapping, setback regulations, and
buffer zones, mitigating the impacts of cyclones, storm surges, and

tsunamis.

PUDUCHERRY COASTAL
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15) I respectfully submit that, the CRZ Notification, 2019 strikes a
crucial balance between environmental protection and the welfare of
coastal communities by safeguarding the rights and livelihoods of
traditional fishermen while enabling sustainable coastal development.
Simultaneously, it facilitates regulated infrastructure and tourism
development under strict environmental safeguards, thereby ensuring
that economic growth does not come at the cost of ecological integrity

or the well-being of fishing communities.

16) I respectfully submit that, this Hon’ble Tribunal may be pleased
to allow the implementation of the Coastal Regulation Zone (CRZ)
Notification, 2019, since, said notification ensures environmental
protection while facilitating sustainable development, livelihood
security of traditional coastal communities, and climate resilience. Its
implementation is essential for ecological sustainability and public
welfare, it is humbly submitted that permission may kindly be granted

to proceed with the implementation of the CRZ Notification, 2019.

17) Irespectfully submit that, in view of the above submissions, it is
humbly prayed that this Hon’ble Tribunal may pass such further or
other orders(s) as deemed fit and proper in the facts and

circumstances of the case.

DEPONENT
MEMBER SECRETA
PUDUCHERRY COASTAL ZON
MANAGEMENT AUTHORITY
PUDUCHERRY
Page No 16
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VERIFICATION

Verified at Puducherry on 12 June 2025 that the contents of the above
affidavit are true and correct to the best of my knowledge and
information as derived from the official records and nothing material

has been concealed there from.

DEPONENT

MEMBER SECRETA
PUDUCHERRY COASTAL ZO
MANAGEMENT AUTHORITY

PUDUCHERRY
Solemnly affirmed at Puducherry

on this day 12% June 2025 and

signed his name in my presence

\)\N \& ‘oL, \ Yorys

M. SIVAPRAKASH, B.L,,
ADVOCATE & NOTARY PUBLIC
Govt. of India
Regd. No. 7233/12019
\o 5, 1iird CROSS, ILANGO NAGAR
PYDUCHERRY -605 011
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1 [22.02.2023 | Annexure — I: News paper advertisement for 1-25
to conduct of Public hearing on draft Coastal Zone

12.04.2023 | Management Plan(CZMP) for UT of Puducherry as
per the CRZ Notification, 2019.

2 (21052024 | Annexure -~ 1II: Hon’ble National Green 27-30
Tribunal(Southern Zone), Chennai dated in OA
No.171/2024 regarding preparation for inclusion of
additional details in the draft CZMP.

3 ]05.11.2024 | Annexure — III: Hon’ble  National Green 31-34
Tribunal(Southern Zone), Chennai order dated in
OA No. 283/2024 for imposed stay for conduct of
Public hearing in Puducherry and Karaikal.

_ ey

Mr. Ramaswamy Meyyappan
Government Advocate

(Counsel for Respondent No. 1, 2&3)
Government of Puducherry Madras High
Court campus
9940188325/meram6@gmail.com
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GOVERNMENT OF PUDUCHERRY
PUDUCHERRY POLL! /T’ )lv 3'n 'TROL COMMITTEE

3rd Floor, PHB Building Am a’ =3, * Puducherry - 605 005.

Phone : 0413-2201256 Tele Fax : 0413 - 2203494

 (NOTICE FOR CONDUCTING PUBLIC HEARING)

Thisg is for the information of all concerned that the
Govemment of F'uducherry has prepared the revised
Puducherry Coastal Zone Management Plan’ (PCZMP)
for all the four regions of the U.T. of Puducherry as per
the Coastal Regulation Zone (CRZ) Notification, 2011
issued” by the Ministry of Environment, Forest and
Climate Change, Government of India, New Delhi. The
PCZMP demarcates the areas falling under Coastal
Regulation Zone and all the developmental activities in
the CRZ areas will be regulated under the provisions of
CRZ Notification. As a part of the procedure for finalizing
the CZMP a Public Hearing has been fixed as per details
given below for obtaining the suggestions / views of local
communities :

sl Date & Time :
NO’ Project Details of Public Venue

Hearin_g

Revised Coastal Zone
Management Plan : .
. |(CZMP}) for Puducherry Lns KaI};?aTabnana =
1 | region as per the CRZ | 15.03:2023 | 'z St?eet '
Notification, 2019 | 10.00 A.M. y :
Puducherry -
prepared by 605001
Gaovernment of '
Puducherry.

Copies of the CZMP far Puducherry region available

in the following offices, which can be perused during

office hours on any working day :

1. The District Collectorate Office, Puducherry.

2. The Commissioner Office, Puducherry Municipality,
Puducherry.

3. The Commissioner, Oulgaret Mummpallty
Puducherry.

4. The Commissioner, Anyankuppam Commune
Panchayat, Puducherry.

5. The Commissioner, Bahour Commune Panchayat,
Puducherry.

6. Puducherry Pollution Control Committee, 3rd Flaor,
PHB Building, Anna Nagar, Puducherry.

7. Puducherry Coastal Zone Management Authority,
3rd Floor, PHB Building, Anna Nagar, Puducherry.
Copies of the draft PCZMP maps is also hosted inthe

Puducherry Pollution Control Committee “website.

https://dste.py.gov.in/ppcc/CZMP-2019.html.  The

views and responses may also be submitted to the office

of the Puducherry Pollution Control Committee in writing

by the public to the below mentioned address within 30

days publication on this Notice.

THE MEMBER SECRETARY
PUDUCHERRY POLLUTION CONTROL COMMITTEE
Illrd Floor, PHB Building, Anna Nagar,
Puducherry =605 005.

Emall dste@py gov.ln, ppcc.pon@mc in"

- Dr.N. RAMESH
MEMBER SECRETARY = :
PUDUCHERRY POLLUTION CONTROL COMMI'ITEE
No.531/DIP/AD(Press)/2022-23

1.

Dr. R.SAGAYA ATFRED, pho,,
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‘o GOVERNMENT OF PUDUGHERRY
| Tm\. UCHERRY POLLUTION CONTROL COMMIT

Govemmeht of Puducherry has prepared the'revised

Coastal Zone Management Plan (CZMP) for all the four
geg s of ithe 'U.T. of Puducherry. as 'E**-ttle Go al
ﬂQ'l?ZQhﬁé?‘(CRZ}Noﬁﬁcation 2019 pub)lé;heaﬁn |
‘Puducherry Region was scheduiedé.,ori ‘15, 03?02;.
-ro GOA M. at Kamban Kalai Arangam,mtdu:he ',___‘f, " ;‘gr;d aj;
public notice in‘this regard was publishad in: ie!Dinamalar

and The Naw lndnan Express dames ori{ﬂ’O&?OZ%‘"Buotq

be"f&”n Postponed Rescheduled date wﬂl q(qinfo ;:eﬁ,,

Dr. RAMESH N
Member Secrefary . ..
‘PUDUCHERRY POLLULTION caﬁ'rn’ét.mmmea |

Ran e

poipred  The Thollam EXPNS

Noh'Le

Pucluthoy 11.02 2DX5.

D“%“V W
Dr. R. JAGAYA A FRED, php.

SENIOR SCIENTIFIC OFFJCER

DEPARTMENT OF SCIE NCE
TECHNOLOGY AN Ely VIRONMENT
PUDUCHERRY
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Public

GOVERNMENT OF PUDUCHERRY :
PUDUCHER::* FOLLUTION
CONTROL COMMITTEE

I Floor, PHB Building, AnnaNagar, Puducherry -60‘_5_.00'.5:
Phone : 0413 - 2201256 Tele fax - 0413 -2203494

Notice for conducting Public Hearing

This Is for the information of all concerned that theJ
Government of Puducherry has prepared the revised draft
Puducherry Coastal Zane Management Plan (CZMP) for :
all the four regions of the U.T. of Puducherry as per thei
Coastal Regulation Zone (CR2) Notification, 2019 issuedJ
by the Ministry of Environment, Forast and Climate Change, |
Government of India, New Delhi. The CZMP demarcates
| the areas falling under classification of Coastal Regulation i
‘Zone and all the developmental activities in the CRZ areas !
wwill be regulated under the provisions of CRZ Notification, |-
2019. As a part of the procedure for finalizing the CZMP a
Public Hearing has been fixed as per details given below

for obtaining the suggestions / views of local communities.
TR S |

8l Project Details Date & Time of ] Venue l
Nb. Public Hearing | B 4(
1. | Revised Puducherry 21032023 | Mis. Bharathidasanar
Coastal Zone Management at Thirumana |
Plan (PCZMP) for Karalkal 10.00 AM. Mandapam,
District prepared as pet Karaikaimedu,
the CRZ Nofification, 2019 Karaikal
by Governrment of : 609 605.
Puduchery, .'

| Copies of the C2ZMP for Karaikal are available in the |
following offices, which can be perused during office hours |
on any working day.

1. The Collectorate Office, Karaikal. {

2. The Commissioner Office, karaikal Municipality, Karaikal. |

3. The Commissioner Office, TR. Pattinam Commune |
Panchayal, Karaikal, :

4. The Commissioner Offics, Neravy Cormune
Panchayat, Karaikal. ' .

5. The Commissioner Office, Kottucherry Commune
Panchayat, Karaikal.

6. The Commissioner Office, Nedungadu Commune
Panchayat, Puducherry. {

7. Puduchery Pollution Control Committee, PHB Building, |

Nehru Nagar, Karaikal, |

|
|

Copies of the Draft CZMP maps is also hosled in the |
Puducherry- Pollution Gontrol Comnmittee webstie hitps:// |
dste.py.gov.infppcc/CZMP-2019. html, The views
and responses my also be submitted (o the office of the |
Puducherry. Pollution Control Committee in writing by the |
public to the below mentioned address within 30 days |
publication on this Notice.

| The Member Sécretary, '

Puducherry Pallution Control Commities |
Il Floor, PHB Bullding, Anna Nagar, |
Puducherry-605 005 ’5

Emall; dste.pon@nic.In, PPcc.pon@nic.in

Dr. N, RAMESH, i

MEMBER SECRETARY .

PUDUCHERRY POLLUTION CONTROL COMMITTEE |
NasszDIPfAD(PrasaJJ'E022~23 b |

FRED, ph p
SENIOR SCIENTIFIC OFFIcER
DERDADTA AN e e = f'CER

THE HinNdo

09.08. R0
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GOVERNMENTO 17 DUCHERRY
PUDUCHERRY PDLLUTION

CONTROL COMMITTEE

11I® Floor, PHB Building,

Phone: 0413- 9901256 Tele fax: 0413- 2203494

Thls is fo
Government of Puducherry has prepared, the revised

Coastal Zone Management Plan (C
regions of the U.T. of Puducherry.

Ministry: of, Environment, Forest and Climate Change,
Govemment of India; NewDelhi. The CZMPdemarcates
the areas:falling under Coastal Regulation Zone and
all: the developmental activities:in the CRZ areanWIH
be’ regulated under the provisions of CRZ Notifi cation.
As a'part of the procedure-for: ﬂnallzmg the:CZMP
a Public Hearing'has been fixed as per dstails ‘given
‘below for obtaining the suggesnons / views of !ocal

commumtles

1. :Coastat Zone
“Management’
Plan (CZMP)

for Mahe YA
LJES‘Q“E -
Y.

’ : prepare

Civil Station

“Government”
L of
Puducherry

Coples of the CZMP for Mahe redion are avallable in
the following offices, which can be perused during
office hours on any worklng day:

1. The Heglonal Administrator Office, Mahe.

2.The Commissioner Office, Mahe Municipality, |

Mahe.
3. The Member Secretary Mahe Planning Authonty,
Mabhe.
Copies of the Draft CZMP Mahe region is also
hosted in the Puducherry F'ollutacn Conitrol
Committee  website https //dste. py gov ln/ppcc/
CZMP-2019.html The views and responses may
also be submitted to the office of the Puducherry
Pollution Control. Committee in, writing by the
public to the below mentioned address within
30 days publicatlon on this Notice.
- The Member Secretary .|
Puducherry Pollution Control Com
|||"‘ Floor, PHB Bl Ildjn ‘1
‘Puducherry-60 008
'Emall dste@pygovm, ;f

r.RA
BER SECHETARY

Anna Nagar, Puducherry - 605005

R CONDUGTING PUBLIC HERRING

mformatlon of all concerned that the

ZMP) for all the four
as per the Coastal

Regulation Zone. (CR2) Notification; 2019 issued. by the

‘Auditorium Mahe | &

e S A i

5 L

=
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GOVERNMENT OF PU:V,CHERRY
PUDUCHERRY POLLUTION COn Y ROL COMMITTEE

Hi Floor, PHB Building, Anna nagar, Puducherry - 605 005
Phone ; 0413-2201256 Tele fax: 0413-2203494

Notice for Conducting Public Hearing

This is for the information of all concerned that the
Government of Puducherry has prepared the revised Coastal
Zone Management Plan (CZMP) for all the four regions
of the U.T. of Puducherry as per the Coastal Regulation
Zone (CRZ) Natification, 2019 issued by the Ministry of
Environment, Forest and Climate Change, Government of
India, New Delhi. The CZMP demarcates the areas falling
under Coastal Regulation Zone and all the developmental
activities in the CRZ areas will be regulated under the
provision of CRZ Notification. As a part of the procedure for
finalizing the CZMP a Public Hearing has been fixed as per
details given below for obtaining the suggestions/views of
local communities:

No. Public Hearing

Sl. Project Details Date & Time of Venue

1. | Coastal Zone Management | 24.03.2023 Civil Station

Plan (CZMP) for Mahe region| At 10.00A.M | Auditorium, Mahe.
prepared by Government
of Puducherry

Copies of the CZMP for Mahe region are available in the
following offices, which can be perused during ofF ice hours
on any working day:

1. The Regional Administrator Office, Mahe.
2. The Commissioner Office, Mahe Municipality, Mahe.
3. The Member Secretary Mahe Planning Authority, Mahe.

Copies of the Draft CZMP Mahe region is also hosted in the
Puducherry Pollution Control Committee website https:/idste.
py.gov.in/ppcc/CZMP-2019.html The views and responses
may also be submitted to the office of the Puducherry
Pollution Control Committee in writing by the public to the
below mentioned address within 30 days publication on this
Notice.

The Member Secretary
Puducheny Pollution Control Committee

&

THE HINDU
&) - 02:-2:023

I Floor, PHB Building, Anna Nagar Q % ﬂ‘%
Puducherry - 605 005 . Dr. RYSAGAYAALFRED, php.,

Email: dste@py.gov.in, ppce.pon@nic.in SEN‘

Dr. RAMESH TECHN
MEMBER SECRETARY
PUDUCHERRY POLLUTION CONTROL COMMITTEE

OR SCIENTIFIC OFFICER
PARTMENT OF SCIENCE
ILOGY AND ENVIRONMENT
PUDUCHERRY
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RISAGAYA ALF RED, Ph.D.
 8ENIOR SCIENTIFIC OFFICER
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"GOVERNMENT © F PJDUCHERRY
PUDUCHERRY POLLUTION @
CONTROL COMMITTEE

11 Floor, PHB Building; Anna Nagar, Puduchetry - 605005
Phone: 04132201236 Tele 104132203453 [ECNGS GV

s p gl PO AN ' :
This is for the infarmaﬂon of all ooncamd lhat tha; E PR
Government of Puducherry has prepared the revised
‘Coastal Zone Management Plan (CZMP] for all the four ;
regions of the U.T. of Puducherry as per the Coastal D |. 02. {03
Regulation Zone (CRZ) Notification, 2019 issued by the
Ministry of Environment, Forest and Climate Change, Q
Govarnment of india, New Delhl. The CZMP demarcates | /M :

the areas falling under Coastal Regulation Zone and
all the developmental activities in the CRZ areas will
be regulated under the provisions of CRZ Notification.
As a part of the procedure for finalizing the CZMP
a Public Hearing has been fixed as per details given|
below for obtaining the suggestions / views of local
communlnes |
L = = i

1. | Coastal Zona .
Management Ambedkar Nagar
EEn | oy Ao
pmrggg by 10.00 Reﬁgré:;m ic
Government |  AM Lid Main Gate

of Yanam-533464.
Puducherry

COp!es of the CZMP for Yanam ragion Pa:a available
in the following offices, which can be perused during|
office hours on any workfng day: :

1. The Regional Administrator Office, Yanam

2, ‘\l;ha Commissioner Office, Yanam Munlcipalrty i
‘anam.

18, The Member Secrstarv Yanam Plannlng Amhority '

Yanam.

‘Capies of the Draft CZMP Yanam region is etle:t::J
hosted in the Puducherry Pollution Control!
Committee website https://dste.py.gov.in/ppce/
CZMP-2019.html The views and responses may,
also be submitted to the office of the Pudumeny]
Pollution Control Committee in writing by th

public to the below mentioned address wnhln
30 days publlcaﬂon on this Nollce |

,,,,;,;,3’! 3 SAC&?A’AL«RED PhD.

IOR SCIENTIF
Dr. SIS IC OF[‘ICER
MEMBER sscnmnb i OF SCIENCE
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Item No.11:
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
(Through Video Conferénce)
Original Application No.171 of 2024(SZ)
IN THE MATTER OF:;

N. Malayanathan.
...Applicant(s)
Versus

Puducherry Coastal Zone
Management Authority and Ors.
...Respondent(s)

it

Date of hearing: 21.05.2024.

CORAM:

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s): Mr. A. Yogeshwaran.

For Respondent(s): Mr. Ramaswamy Meyyappan for R1 to R3.

Dr. R. gﬁGm A AI FRED, PhD.,

SENIOR SCIENTIFIC OFFICER
DEPARTMENT OF SCIENCE
TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY

Page1of4
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1. The above Original Application is filed by the applicant to
quash the draft Coastal Zone Management Plan Map prepared by
the respondents and uploaded in the website regarding Map
No.PY01 to PY03 and PY05 to PY07 and direct the respondents to
prepare draft CZMP for Puducherry and Karaikal in strict
compliance with the CRZ Notification.

2. After notice, respondents have appeared before us. Today
Dr. N. Ramesh, Member Secretary, Puducherry Pollution Control
Committee and Mr. Vipin Babu Scientist (C), Puducherry Pollution

Control Committee are present before us in person.

3. After heéring both the sides foryaj\Whﬂe, it was agreed to
postpone the public hearing to a future éléttef,'\ as the public hearing is
scheduled for tomorrow ie:22.05.2024. After comparing with
certain aspects pointecibut by the learned counsel for the applicant
in the preparation of the CZMP, (;ertaih omissions have been noted.
As the above exercise would give a complete and comprehensive
plan which can hold good for years to come, it was decided to
postpone the public hearing and hold it after the comprehensive
Draft CZMP is published for the public view. In this regard, a memo
dated 21.05.2024 was filed by the respondent, and terms of the
memo is as follows:

‘1. The above said O.A. No.171 of 2024 came up for hearing today

on 21.05.2024 for filing a Status Report in regards to the Public
Hearing and publication of Coastal Zone Management Plan.

2. The Respondents herein have filed a detailed status report and a
compilation of the maps, notifications and public hearing related

information.
Page 2 0f 4 ,€
Dr. R.¢ \\’\ IIjQ_ED Ph.D.,

’%ENIOR SCIFNTIFIC OFFICER
DEPARTMENT OF SCIENCE
TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY
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3. The Applicant pleads that the maps are incomplete and contrary
to Regulation 6 and Annexure - IV of the 2019 Notification.

4. The Respondents submit that the maps and the plan presented
for public view and as part of the Draft Plan are near complete
subject to the capability and the technical wherewithal of the
Respondents.

5. The Respondent submit that the Respondents with the assistance
of Department of Fisheries and the Department of Revenue and
Disaster Management shall arrive at the final draft and revised
map that shall form part of the Draft Coastal Zone Management
Plan as expeditiously as possible.

6. The Respondents submit that they shall conduct the Public
Hearing after presenting the revised Draft Coastal Zone
Management Plan and publishing the same for public view.

7. The Respondents shall take into consideration all comments,
inputs, objections received at the public hearing and from other
sources and incorporate necessary changes for the benefit of the
Environment and all the stakeholders concerned. The draft shall
then be finalized and placed for approval of the Ministry of
Environment, Forests and Climate Change.

It is therefore humbly prayed that this Honourable Tribunal may
be pleased to “pass such order or orders permitting the
Respondents to conduct Public Consultations after publishing
the revised Draft Coastal Zone Management Plan. “

4. The above said memo is recorded, as the learned counsel

for the applicanthas no objection and agreed.to accept the same.

5. In view of the above, we direct the respondent to strictly
follow the time frame and advert to all the points referred to by not
only by the applicant but also from other quarters and prepare a
Comprehensive CZMP. Considering the time may be taken, let the
matter be listed on 12.08.2024.

6. As the Puducherry Pollution Control Committee (PPCC) is
availing the assistance of the Department of Revenue and Disaster
Management and the Department of Fisheries and Fishermen

Welfare, it would be appropriate to make them also as party

Page 3 of 4




respondents in this prjc&iﬁg Accordingly, they are impleaded
and arrayed as additional Respondent No.4 and 5 respectively.

7.  Let notice be issued to the newly added respondents
through the Tribunal.

8. Post the matter on 12.08.2024.

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Satyagopal Korlapati, EM

0.A. No0.171/2024(SZ)
21st May, 2024.AD.

s
Dr. R. $AGAYA ALF RED, ph.p,

SENIOR SCIENTIFIC OF
\ SCIE - OFFIC
__ DEPARTMENT OF SCIENCER
TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY
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Item No.01: Supplementary List

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

(Through Video Conference)

Original Application No.283 of 2024 (SZ)

IN THE MATTER OF:

N. Malayalathan,

Puducherry.
...Applicant(s)
Versus
Puducherry Coastal Zone Management-Authority,
Rep. by its Member Secretary,
Puducherry and ors.
...Respondent(s)

Date of hearing; 05.11.2024.

CORAM:
HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s): M/s. A. Yogeshwaran, Poongkhulali. B,
Tanvi Srivatsan & Raghunandan Sriram.

For Respondent(s): Mr. Ramaswamy Meyyappan for R1 to R5.

Page 10f4 Dr. R.&M}l YA 5 {LFRED, PhD.,

SENIOR SCIENTIFIC OFFICER
DEPARTMENT OF SCIENCE
TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY
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1. Today, the learned counsel Mr. Ramaswamy
Meyyappan, who appears through the Video Conference, accepts
notice on behalf of Respondents No.1 to 5.

2. Heard the learned counsel Mr. A. Yogeshwaran
appearing for the applicant and Mr. Ramaswamy Meyyappan,

the learned counsel appearing for Respondents No.1 to 5.

3. The prayer in the Original Application, which is
taken up considering the urgency at the end of the list today, is to
quash Sheet Nos. PY01 to PY06 of the Revised Coastal Zone
Management Plan Maps prepared by the respondents, which are

uploaded on the respondent’s website.

4. It is to be_ndfed th.éit there is already an Original
Application [0.A. Noa71 of 2024 (SZ)] pending before this
Tribunal, challenging the very same Sheet Nos. PY01 to PY06 of
the Draft Coastal Zone Management Plan Maps.

5. This Tribunal had directed the authorities not to
proceed with the public hearing till all the shortcomings are taken
note of and the revised maps are published. However, the
Puducherry CZMA has proceeded with the public hearing, which
is to be held on 06.11.2024 for Puducherry and 07.11.2024 for
Karaikal, based on the Revised Coastal Zone Management Plan

Maps Sheet Nos. PY01 to PY06, which is yet to be revised.

Page 2 of 4 %
Dr. R%\Fy FRED, phob.

SENIOR SCIENTIFIC OFFICER
DL"MRT\AL MT OF SCIENCE
TECHNELOGY AND ENVIRONMENT
FUDUCHERRY
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6. Already, in O.A. No.171 of 2024 (SZ), a memo dated
21.05.2024 has been filed by the respondent authority stating that
they will not proceed with the public hearing and the same was
recorded by this Tribunal. If they have revised the sheets and
proceed with the public hearing, it would be appropriate for them
to move this Tribunal in the very same application and seek

permission to proceed with the public hearing.

7. As they have not done so, the present Original
Application is filed afresh by the applicant pointing out that there
are no changes in the Revised Coastal Zone Management Plan

Maps also.

8. Today, the learnegl counsel Mr. Ramaswamy
Meyyappan, who appears for the Puducherry CZMA, has
furnished the status report on the Draft CZMP Maps. Even in the
said status report, it is clearly mentioned that they have followed
only the database, as per the CRZ Notification, 2011 and High
Tide Lines, Low Tide Lines and Ecologically Sensitive Areas

provided by the NCSCM.

9. In this regard, it would be appropriate to mention
that in O.A. No.101 of 2023 (SZ), which relates to the Tamil Nadu
CZMP Map, an order was passed on 17.10.2024 by this Tribunal,
directing the TNSCZMA/NCSCM to do the ground truthing for
theAEcologically Sensitive Areas wherever required or wherever it

is specifically brought to the notice of the authorities.

10. Admittedly, the Puducherry CZMA has not done the
ground truthing either by themselves or through the NCSCM.

Page 3 of 4 ‘E 5':1
Dr. R.SAGAYA fg!'_Jl?i{ED, Ph.D.,

SENIOR SCIENTIFIC OFFICER
DEPARTMEMT CF SCIENCE
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11. The learned counsel appearing for the applicant also
has pointed out several omissions and sought for certain
corrections to be incorporated in the Draft CZMP Map before
they go for the public hearing and publishing the same.

12. Therefore, it is alleged by the applicant that the
Revised Coastal Zone Management Plan Maps uploaded by the
Puducherry CZMA for the purpose of the public hearing is
incomplete and inchoate. The representations given by the

applicant are not considered by the respondent authorities.

13. Hence, there will be a stay of public hearing
scheduled to be held on 06.11.2024 in Puducherry and 07.11.2024

in Karaikal until further orders from this Tribunal.

14. Post the matter.on 28.11.2024.

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Satyagopal Korlapati, EM

Dr. R. i/fxtk (A AE jP‘ RED, php,

SENIOR SCIENTIFIC OFFICER
DEPARTMENT OF SCIENCE
TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY

0.A. No.283/2024(SZ)
05% November, 2024. Mn.
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BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

OA No.106/2022(WZ)
With
OA No0.09/2023(WZ)
and

OA No.10/2023(WZ)

IN RE: IN THE MATTER OF
CHALLENGING OF CRZ NOTIFICATION,
2019 ISSUED BY THE MINISTRY OF
ENVIRONMENT FOREST AND CLIMATE
CHANGE (MOEF&CC), GOVERNMENT
OF INDIA

PAPER BOOK - II

RESPONDENT NO. 15, IN OA NO.

106/2022 AND RESPONDENT NO.

14 IN OA NO. 09/2023 AND IN OA
NO. 10/2023

Through

Mr. Ramaswamy Meyyappan
Government Advocate

(Counsel for Respondent No. 1, 2&3)
Government of Puducherry

Madras High Court campus
9940188325/meram6@gmail.com



